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Cvil Appeal No(s).8866/2011
STATE OF U.P. & ORS.
VERSUS
M S H NDUSTAN LEVER LI M TED

W TH
C. A. No. 8860/2011
(Wth C. A No. 2639/2012
(Wth appln.(s) for withdrawal of civil appeal and )
C. A. No. 2640/2012
(Wth C. A No. 7378/2012
(Wth Ofice Report)
C. A No. 7379/2012
(Wth Ofice Report)
C. A No. 7380/2012
(Wth Ofice Report)
C. A No. 7381/2012
(Wth Ofice Report)
C. A No. 7382/2012
(Wth Ofice Report)
C. A No. 7383/2012
(Wth Ofice Report)
C. A. No. 7384/2012
(Wth Ofice Report)
C. A. No. 7385/2012
(Wth Ofice Report)
C. A No. 7386/2012
(Wth Ofice Report)
C. A No. 7387/2012
(Wth Ofice Report)
C. A No. 7388/2012
(Wth Ofice Report)
C. A No. 7389/2012
(Wth Ofice Report)
C. A. No. 9307/2012
(Wth Ofice Report)
C. A. No. 9308/2012
(Wth Ofice Report)
C. A No. 9309/2012
Signature Not Verified

(Wth Ofice Report)
Digitally signed by
Sati sh Kumar Yadav
Date: 2015.01.14

C. A, No. 9310/2012
16: 29: 15 I ST
Reason:

(Wth Ofice Report)
C. A. No. 9311/2012
(Wth Ofice Report)
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C. A No. 9312/2012
(Wth Ofice Report)
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Appel | ant (s)

Respondent ( s)



C. A No. 9313/2012
(Wth Ofice Report)
C. A. No. 9314/2012
(Wth Ofice Report)
C. A. No. 9315/2012
(Wth Ofice Report)
SLP(C) No. 27849/2012
(Wth InterimRelief and O fice Report)
SLP(C) No. 34503/2012
(Wth Ofice Report)
SLP(C) No. 34508/2012
(Wth Ofice Report)
SLP(C) No. 34512/2012
(Wth Ofice Report)
SLP(C) No. 34514/2012
(Wth Ofice Report)
SLP(C) No. 34523/2012
(Wth Ofice Report)
SLP(C) No. 34524/2012
(Wth Ofice Report)
SLP(C) No. 34525/2012
(Wth Ofice Report)
SLP(C) No. 34526/2012
(Wth Ofice Report)
SLP(C) No. 34527/2012
(Wth Ofice Report)
SLP(C) No. 34528/2012
(Wth Ofice Report)
SLP(C) No. 34529/2012
(Wth Ofice Report)
SLP(C) No. 34530/ 2012
(Wth Ofice Report)
SLP(C) No. 34531/2012
(Wth Ofice Report)
SLP(C) No. 34533/2012
(Wth Ofice Report)
SLP(C) No. 34534/2012
(Wth Ofice Report)
SLP(C) No. 34535/2012
(Wth Ofice Report)
SLP(C) No. 34537/2012
(Wth Ofice Report)
SLP(C) No. 34538/2012
(Wth Ofice Report)
SLP(C) No. 34542/2012
(Wth Ofice Report)
SLP(C) No. 34543/2012
(Wth Ofice Report)
SLP(C) No. 34544/2012
(Wth Ofice Report)
SLP(C) No. 34546/ 2012
C. A. No. 8866/ 11 etc. etc. 3

(Wth Ofice Report)
SLP(C) No. 34547/2012
(Wth Ofice Report)
SLP(C) No. 34548/2012
(Wth Ofice Report)
SLP(C) No. 34549/2012
(Wth Ofice Report)
SLP(C) No. 34552/2012
(Wth Ofice Report)
SLP(C) No. 40112/2012
(Wth Ofice Report)
SLP(C) No. 4829/2013
(Wth Ofice Report)
SLP(C) No. 4830/2013
(Wth Ofice Report)
SLP(C) No. 4831/2013



(Wth Ofice Report)

SLP(C) No. 16251/2013

(Wth Ofice Report)

SLP(C) No. 16252/2013

(Wth appln.(s) for exenption fromfiling OT. and Ofice Report)
SLP(C) No. 4582/2014

(Wth InterimRelief and Ofice Report)
SLP(C) No. 4585/2014

(Wth Ofice Report)

SLP(C) No. 4589/2014

(Wth Ofice Report)

SLP(C) No. 4590/ 2014

(Wth Ofice Report)

SLP(C) No. 4592/2014

(Wth Ofice Report)

SLP(C) No. 4593/2014

(Wth Ofice Report)

Date : 13/01/ 2015 These appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE JAGDI SH SI NGH KHEHAR
HON BLE MR JUSTI CE S. A. BOBDE

For Appellant(s) .S. R Singh, Sr.Adv.

. Sudeep Kumar, Adv.

. Ashut osh Sharma, Adv.

Ravi Prakash Mehrotra, Adv.
Gunnam Venkat eswara Rao, Adv.
T. Mahi pal, Adv.

Kam endra M shra, Adv.
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Vinay Garg, Adv.
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For Respondent (s) . Dhruv Agarwal , Sr.Adv.

. Shwet ank Sai | akwal , Adv.
. Vi bhor Verdhan, Adv.

. Praveen Kumar, Adv.

. Sunai na Kumar, Adv.

Vi pin Kumar Jai, Adv.
.Arvind P.Datar, Sr.Adv.

. Al ay Aggarwal, Adv.
.Mall'i ka Joshi, Adv.

Raj an Narai n, Adv.

Aj ay Choudhary, Adv.
Pawanshree Agrawal, Adv.
Rauf Rahim Adv.

Debasis M sra, Adv.

< 5 % % 3 3533 355533

Sudar shan Si ngh Rawat, Adv.
Ms. Tulika Prakash, Adv.

Upon hearing the counsel the Court nmde the follow ng
ORDER

Li st on 15.01. 2015 as |Item No. 1.



( SATI SH KUMAR YADAV) ( RENUKA SADANA)
COURT MASTER COURT MASTER



